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LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI

REVISED LIST OF BUSINESS
Thursday, 26 September 2024 / 04 Ashwin 1946 (Saka)
11.00 AM
NATIONAL SONG-VANDE MATARAM
1.  Obituary References

2. Special Mention (Rule-280) :
The following Members to raise matters under Rule-280 with the permission of the Chair:
1. Shri Vijender Gupta 6. Shri Bhupinder Singh Joon
2. Shri Abhay Verma 7. Shri Ajay Mahawar
3. Shri Sanjeev Jha 8. Shri Vishesh Ravi
4. Shri Gulab Singh 9. Smt. Pramila Dhiraj Tokas
5. Shri Mohan Singh Bisht 10. Smt. Bandana Kumari

3. Introduction of Bill :
Smt. Atishi, Hon’ble Chief Minister/Minister of Finance to introduce ‘The Delhi Goods &
Services Tax (Third Amendment) Bill, 2024 (Bill No. 03 of 2024) with the leave of the
House.

4.  Short Duration Discussions (Rule-55) :
I.  Shri Kuldeep Kumar

Shri Rohit Kumar
Shri Abdul Rehman
to initiate discussion regarding regularization of DTC Bus Marshals.

II.  Shri Vinay Mishra
Shri Rajesh Gupta
Shri Sanjeev Jha
to initiate discussion regarding alleged illegal cutting of 1100 trees to protect the
owners of Farm Houses.

Delhi Ranjeet Singh
26 September 2024 Secretary



